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Shri Ktis'han Lal~ Gulati

Vi/ .
Chief Srtgineer, Delhi

, Zone, Delhi Cantt,

- Petitioner

Respond ents
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3hri A.K.Kohli a Shri M.A,Krishnamurthy
Counsels for the Petitioner.

Heard Id cfounsel- for the petitioner. Ld counsel_
for the,petitioner requests for withdrawal of^the petition.
The petition accordingly, dismissed as withdral?^, with
permission t.o filgj; fresh petition. , I/- . \
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